CENTRAL ADWINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. NO,1941/1996 &i

Neu Delhi this the 13th day of SeptembeT, 1896. \

Lon'BLE SHRI JUSTICE CHETTUR SANKARAN NATR, CHAIRFAN
LONiBLE SHR1 R. K. AHDOIA, TETEER (A) o

Som Pal Singh (1744/N), )
JEx-Lonstable, _ -
s/0 Shri feha Singh,

R/0 FC-20 (Type—l?

Teen Murti Police tompound, o
New Delhi., ... . Applicant

( By Shri Shyam Baﬁp?kﬁdvocate )
~Versuss

1. Commissioner of Police, Delhi,
oo Police Headguarters,
1.p. Estats, Neu Delhi,

2, Aadl, Commissioper of Police
(Northern Range’, Police
Headquarters, 1.P.Estate,
New Delhi, :

o

3, Addl. By. Commissioner of
‘Police, North District,
p.S. Civil Lirmes,
Delhi.

4, DYy. Commissioner of Police
(HR-111), Police Headquarters,
1.P. Estate, Neu Delhi,  eee Respondents

The application having been heard on 13.9.96
the Tribunal on the same day delivered the
following 3
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CHETTUR SANKARAN NAIR, J., CHATIRMAN = ¥

prliﬁant is aggfieved by an order,of
punishmént imposed:bygthe disciplinary authority,
affirmed by the appeilate aJthority and psnding
consideration 5§%Eis“the revisional authority in
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the second Tound after interventicn of this:

.2 -

Tribunal in O.A. No. 1416/1991 When the statutory

authority is in selsln of the matter, it will not

. be apprpﬁriate to invoke the Jurlsdlctxon 1nHere'

in us., ue decline jurisdiction. At the same time,
ue direct‘the revisipnal authority, first rQSpondent,
to pas(géASpeéking order on Annexure-L rev151on
peﬁition within ten weeks from today. Pend;ng
disposal of the revision petition, applicant will

be allowed fo-retain'the quarters in his occupat ion.
2. Application is disposed of as aforesaid.

Applicant will produce a copy of this order

_pefore first respondent, obtain ack nouw ledgement
A S

and file the same in the Reglstry of this Tribunal
within seven days from today, failing which this
order will stand recalled and application will

stand dismissed,

Dated, the 13th Septembsr, 1996.
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( R, KJA j ) * ( Chettur Sankaran Nair, J. )
er (R) » Chairman
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